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(d) whether he gave all wrong informa-

. tion to the BBC over the happenings in India

during the military action in Amritsar?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM) : (a) Immediately 2fter
the <World at One News Programme’ on
B.B.C. Radio 4 had carried the offensive
interview mentioned in the question, our
Mission in U.K. took up the matter with the
British Government,

(b) to (d) No such restrictions have been
imposed. The objectionable interview
mentioned above was on the Home Service
of the B.B.C. and did not involve reports by
their representatives in India.
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Sale of Vested Property in Bangladesh

1545. SHRI SURAJ BHAN :
SHRI ATAL BIHARI VAJPAYEE ;

SHRI G.Y. KRISHNAN :

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) isit a fact that Bangladesh has
decided to enforce its “Vested; Abandoned
Property Act” resulting in sale (without
compensation) by Bangladesh Government of
more than 8 lakh acres of land and 62,000
houses belonging to minority community;

(b) whether Bangladesh is depriving even
Bangladeshi co-sharers belonging to minority
community of their rightful ownership;

(c) if so, steps taken to save the victims
from losses that they are likely to suffer;

(d) are there any proposals under
consideration to compensate them adequately





